
FORMA 


PUBLIC ANNOUNCEMENT 


(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) 

Regulations, 2017) 

FOR THE ATIENTION OF THE STAKEHOLDERS OF ABHISHEK K KAIHO PRIVATE LIMITED 

, 

NAME OF CORPORATE PERSON ABHISHEK K KAIHO PRIVATE LIMITED 

: 
DATE OF INCORPORATION OF CORPORATE 18/06/2019 

PERSON 

i 
i 
I 3 AUTHORITY UNDER WHICH CORPORATE Registrar of Companies Delhi and Haryana 
I PERSON IS INCORPORATED / REGISTERED 

I 

i 
I 

4 CORPORATE IDENTITY NUMBER / LIMITED U37200DL2019PTC351514 
LIABILITY IDENTITY NUMBER OF CORPORATEI 
PERSON 

I I 

'\i 
I 5 I ADDRESS OF THE REGISTERED OFFICE AND I, UNDER HILL LANE, CIVIL LINES DELHII 
i PRINCIPAL OFFICE (IF ANY) OF CORPORATE 110054 
I 
I 
i 

I PERSON 

6 LIQUIDATION COMMENCEMENT DATE OF 17/12/2019 
CORPORATE PERSON 

I 
I 

NAME, ADDRESS, EMAIL ADDRESS, TElEPHONE MANOJ KUMAR PURBEY 
I NUMBER AND THE REGISTRATION NUMBER OF OFF.NO-03, 2ND FLOOR,B-32, MDHAV 

THE LIQUIDATOR COMPLEX, SHUBHASH CHOWK, LAXMI 


NAGAR, DELHI110092 


Emial id purbey31@gmail.com 


011-22444014 


I 

IP REGISTRATION No. IBBI/IPA-002/IP­
I 

NOO374/2017-2018/11117 

8 LAST DATE FOR SUBMISSION OF CLAIMS 

Notice is hereby given that the ABHISHEK K KAIHO PRIVATE LIMITED has commenced voluntary 

litJ"lidation on 17th December 2019. 

The stakeholders of ABHISHEK K KAIHO PRIVATE LIMITED are hereby called upon to submit a proof of 

their claims, on or before 16
th 

January 2020, to the liquidator at the address mentioned against item 7. 

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders 

may submit the proof of claims in person, by post or by electronic means. 

Submission of false or misleading proofs of claim shall attract penalties. 

~e and SigCi:~MANDJ KUMAR PURBEY 

Date: 21/12/2019 

Place: Delhi 

mailto:purbey31@gmail.com

